Reported Shifting of Patna BHEL office to Durgapur in West Bengal
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Regional imbalance in the distribution of natural gas

SHRI TAPAN KUMAR SEN (West Bengal): Mr. Deputy Chairman, Sir, through you, | would like
to draw the attention of this august House to the fact that the Government of India has gone on
record rightly in asserting that the country's natural gas reserves including the gas of KG Basin is a
national asset and the interest of the national economy cannot be held hostage to the benevolence
and mercy of some private players. This had been widely reported in the media yesterday. 1 highly
appreciate, and welcome such firm assertion by the Government of India and also by the hon.
Minister who is sitting over here. Such a firm assertion, if we have to remain consistent with, needs
urgent action in the matter of a proper, transparent and rational pricing and, at the same time, a

proper distribution mechanism under the control of the State. Sir, natural gas is our property; it is
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